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        Sharda                                      ...  Appellant (s)

                                  vs.

        Dharmpal                                    ...  Respondent(s)

        Date:25/02/2003    This/These matter(s) was/were called on for
                           hearing today.

        CORAM:

                HON’BLE THE CHIEF JUSTICE
                HON’BLE MR. JUSTICE S.B. SINHA
                HON’BLE DR. JUSTICE AR. LAKSHMANAN

        For the Appellant (s):  Mr. Naresh Kaushik, Adv.
                                Mr. O P Arya, Ms. Shilpa Chohan,
                                Mr. B W Dayal and Ms. Lalita
                                Kaushik, Advs.

        For the Respondent(s):  Ms. Nanita Sharma, Adv.
                                Mr. Vivek Sharma, Adv.

             UPON hearing the counsel the Court made the following
                                     ORDER

........L.......I.......T.......T.......T.......T.......T.......T......J.R

                Mr.   Naresh Kaushik, learned counsel appearing for  the
        appellant  started his arguments at 10.50 A.M.  and concluded at
        11.35  A.M.   Thereafter,  Ms.  Nanita Sharma,  learned  counsel
        appearing  for  the respondent made her submissions  till  12.05
        P.M.   Thereafter,  Mr.   Naresh   Kaushik  made  his  rejoinder
        submissions for a few minutes.

                Arguments concluded.

                Judgment reserved.

        (D.P. Walia)                                   (S. Krishnan)
        Court Master                                    Court Master
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